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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 8th April, 2026

S.0. 1793(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, numbers S.0.638(E) dated 06" February, 2026 published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intention to acquire the land specified in
the Schedule annexed to the said notification for building (Widening/four-laning etc.) Maintenance, management and
operation of National Highway No0.953, on the stretch of land from Km.104/000 to Km.121/570 (Saputara Gujrat
Maharashtra Border to Chausale on EPC Mode Section) in the district of NASHIK in the state of MAHARASHTRA.

And whereas the substance of the said notification has been published in “Maharashtra Times
(Marathi)” and “Maharashtra Times (English)” both dated 15" February, 2026; under sub-section (3) of section 3A of
the said Act;

And whereas no objections has been received from any person by the Competent Authority;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the Competent Authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the stretch of land
from Km.104/000 to Km.121/570 (Saputara Gujrat Maharashtra Border to Chausale on EPC Mode Section) on
the National Highway No.953 in the district of NASHIK in the state of MAHARASHTRA.

State: MAHARASHTRA I District: Nashik |
SI. No. Survey/Plot Number||Type of Land (|Nature of Land Area Name of Land
(in Hectares) Owner/Interested
Person
[t 2 3 4 15 6

|Village: Hatgad

|
|Taluk: Surgana |
|
|

| 1 || 58 || Private ” Dry ” 0.17 “ Narayan Ramji Bagul
2 66 Common Dry / Non- 0.5591 Hiraman Dhavalu
Agriculture Bagul, Ramesh
Dhavalu Bagul,
Rukhaminibai Bhra.
Yashwant Bagul,

Suresh Yashwant
Bagul, Jijabai
Shantaram Gangurde,
Mandabai Suresh
Gaikwad, Bharatibai
Bap Yashwant Bagul,
Madhukar Hari
Bharsat, Suresh
Sakharam Sonawane,
Kalu Soma Bagul,
Bhanubai Kashinath
Bhoye, Kalabai
Laxman Bagul,
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Bhaurao Laxman
Bagul, Sanjay
Laxman Bagul,
Indrabai Pandharinath
Gaikwad, Padma
Jayaram Gaikwad,
Bhaskar Soma Bagul,
Mandabai Eknath
Bagul, Rekha Eknath
Bagul, Kiran Eknath
Bagul, Girishbhai
Vallabhbhai Viradiya,
Hatgad Group Gram
Panchayat, Divyesh
Ashwinkumar
Bodhanwala,
Bharatiben
Ashwinkumar
Bodhanwala,
Shakuntala Honaji
Dhum; In Other
Rights- Borgaon Co-
operative Society,
Hatgad Vi.Ka.Se.So.,

69

Private

Dry

0.2182

Arjun Raja Bagul,
Kalu Kashiram Bagul,
Keshav Kashiram
Bagul, Mohanabai
Kashiram Bagul,
Paribai Ambadas
Bagul, Hiraman
Ambadas Bagul,
Manohar Ambadas
Bagul, Bebybai Ramu
Pawar, Gangubai
Govind Raut, Vaishali
Parsharam Gaikwad,
Gahana Vithhal
Bangal, Pandurang
Sakharam Bagul,
Lahanu Sakharam
Bagul, Pundalik
Sakharam Bagul, Hari
Sakharam Bagul,
Rukhmini Pandurang
Bagul, Krishna
Hiraman Bagul,
Laxman Hiraman
Bagul, Bhagibai
Hiraman Bagul,
Paribai Ambadas
Kavar, Laxmibai
Laxman Bhoye,
Piyushkumar
Vallabhbhai
Dhameliya, Chander
Sayaji Bagul, Kisan
Sayaji Bagul, Rama
Sayaji Bagul, Other
Rights- Raja Bhavdya

Bagul.
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70

Private

Dry

0.0808

Parubai Kashiram
Bagul, Devidas
Kashiram Bagul, Nitin
Kashiram Bagul,
Bhimabai Shantaram
Gavit, Bharatibai Hira
Gangurde, Kalibai
Kailas Chaudhari,
Yashodabai Nilesh
Dalavi, Janu Lahanu
Bagul, Malhari Budha
Bagul, Gangubai
Budha Bagul,
Narayan Ramji Bagul,
Saina Hiraman Bhoye,
Jitendrabhai Harjibhai
Desai, Alpeshkumar
Gokalbhai Kotdia,
Other Rights- Dena
Bank Branch
Borgaon.

72

Private

Dry

0.1518

Hiraji Arjun Pithe,
Jagdish Hiraman
Jagtap, Atul
Madhukar Jadhav,
Sandip Madhukar
Jadhav,

Village: Borgaon

6

341

Private

Dry

0.34

Yamuna Ratan Gawli,
Pandurang Ratan
Gawli, Mohan Ratan
Gawli, Sonibai
Shankar Pawar,
Kalabai Laxman
Bagul, Radhabai
Jaywant Jople,
Gondibai Arjun Gavit,
Motiram Tula Gawli,
Jyoti Kashinath
Gawli, Anusya
Pandurang Gavit,
Mangibai Yashwant
Pawar, Lilabai Kisan
Chaudhary, Jyoti
Devidas Chavan,
Hemlata Shantaram
Chaudhary, Dhanabai

Yadav Dalvi,
Kamalabai Vaman
Gaikwad, Pratibha
Appasaheb Gavit,

Shantaram Hari
Gawli, Shivram Hari
Gawli, Raju Hari
Gawli, Raghunath
Hari Gawli, Gangubai
Pandurang Bagul,
Kamalabai Gangaram
Gaikwad, Guntabai
Raman Bagul, Suman
Somnath Pawar,
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Rangubai Hari Gawli,
Bhoribai Arjun Gawli,
Ulushibai Bhaurao
Bhoye, Radhabai
Govinda Gaikwad,
Pandit Arjun Gawli.

7 349

Private

Dry

0.25

Manaji Dhavlu Gawli,
Shivram Dhavlu
Gawli, Other Rights-
Borgaon Co-operative
Society.

8 350

Private

Dry

0.01

Dhavlibai Hiraman
Dalvi.

9 351

Private

Dry

0.02

Laxman Chimana
Bhoye, Motiram
Chimana Bhoye,
Shantabai Dhavlu
Pawar, Sushila
Bhaskar Bhoye,
Suman Arvind
Jadhav, Manisha
Keshav Sable,
Vaishali Yogesh
Thackeray, Rajendra
Bhaskar Bhoye,
Nirmala Ramdas
Bhoye, Kushal
Ramdas Bhoye,
Devyani Hiraman
Khillari,

10 352

Private

Dry

0.17

Bhaskar Chintaman
Bhoye, Ashok
Chintaman Bhoye,
Kamalabai Chintaman
Bhoye, Rajendra
Uttam Bhoye, Nitin
Uttam Bhoye,
Kalavati Uttam
Bhoye, Jayshree
Vitthal Raut, Other
Rights- Borgaon Co-

operative Society.

11 353

Private

Dry

0.12

Ganesh Vasantrao
Jadhav, Paras
Vasantrao Jadhav.

Village: Hiradipada

12 116

Private

Dry

0.1464

Yashwant Bhavan
Bagul, Vaman Bhavan
Bagul, Malhari
Bhavan Bagul,
Gangubai Bhavan
Bagul, , Other Rights-
Parvatabai Shankar
Gavit, Narmadabai
Pandu Gangurde

13 117

Private

Dry

0.0564

Kashinath Soma
Gavali, Gangaram
Soma Gavali, Suman

Bajirao Kanoj,




20

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Narayan Gavali, Malti

Rakhmabai Soma
Gavali, Rajesh

Tulshiram Gavit,
Radhabai Pundalik

Gavit, Lata Anil
Pawar, Pramila Rahul
Chavan, Kamalibai

Narayan Gavali

14

138

Private

Dry

0.02

Eknath Tulaya
Gawali, Gondibai
Yashwant Pawar,
Chandrakala Ramdas

Gawali, Nandraj

Ramdas Gawali,

Bhimabai Amruta
Gaikwad, Mainabai
Chintaman Pawar,
Yogita Sahebrao
Sable, Vaishali
Ramdas Gawali,
Somibai Laxman

Pawar.

15

139

Private

Dry

0.01

| Punya Ramji Gawali.

16

140

Private

Dry

0.05

Dhavalu Kasu Gawali,
Manohar Kisan
Gawali, Murlidhar
Kisan Gawali,
Minabai Madhukar
Bhoye, Kaushalya
Krishna Bahiram,
Sumitra Dinkar
Pawar, Anusaya
Laxman Bagul,
Shantabai Kisan
Gawali, Devram
Hirya Gawali, Pandu
Hirya Gawali, Other
Rights — Borgaon Co-
operative Society,
Janaki Ratan
Chaudhari, Somi
Zhambaru Kawar.

17

34

Private

Dry

0.0661

Ganga Ika Gavali,
Chudaman Ika Gavali,
Pandurang Ika Gavali,
Kashi-mard Jiwala
Gaikwad, Jiwali
Ganga Jadhav.
Prakash Tulshiram
Gavali, Yashoda
Yashwant More

18

35

Private

Dry

0.1235

|| Akash Dilip Kharate

19

36

Private

Dry

0.07

Zhambaru Arjun
Kawar, Bhaurao
Motiram Kawar,
Ramesh Motiram
Kawar, Pandit

Motiram Kawar,
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Lilabai Digambar
Bagul, Mandabai
Pandharinath Hadas,
Soma Arjun Kawar,
Hiraji Arjun Kawar,
Sundari Popat Bagul,
Soni Bhavan Bhoye,
Pari Dashrath Palvi,
Yashoda Lahanu
Bhoye.

Village: C

hikhali

20

Private

Dry

0.0048

Surekha Gulab Mali,
Other Rights-
Borgaon Sahakari
Society

21

Private

Dry

0.0235

Aashabai Vitthal
Pawar, Other Rights-
Vani Aadivasi V.K.S.

Society, Vani

(Kasabe)
Vi.Ka.Se.Society

22

271

Private

Non Agriculture

0.0376

Suresh Devshibhai
Patel

23

466

Private

Dry

0.1

Hiraman Kisan
Bhoye, Kamala Kisan
Bhoye, Rakhma Kisan
Bhoye, Dattu Baburao
Bhoye, Rekha
Baburao Bhoye,
Reshmabai Baburao
Bhoye, Archana
Ashok Bhoye, Manoj
Ashok Bhoye,
Yashoda Ashok
Bhoye, Ravindra
Ashok Bhoye, Shital
Ashok Bhoye, Jagdish
Sanjay Bhoye, Nilesh
Sanjay Bhoye,
Manjula Bhaurao
Bhoye, Madhav
Bhaurao Bhoye,
Govardhan Bhaurao
Bhoye, Suman Sanjay
Bhoye, Anusaya
Damu Bhoye, Vijay
Damu Bhoye, Tarabai
Dilip Raut, Surekha
Chintaman Bagul,
Other Rights — Surja
M. Sampat Mabhale,
Lakshmibai Manohar
Gaikwad, Pushpabai
Prahlad Mahale.

24

472

Private

Dry

0.03

Hari Sayaji Wagh,
Zhambaru Sayaji
Wagh, Gangubai

Mohan Pawar.

475

Private

Dry

0.0419

|| Sitaram Nana Dhule
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| 26 || 476

Private

Dry

0.0302

|| Surekha Gulab Mali

|Village: Sarad

27 10

Government

Dry

0.27

Group Gram Panchayat,
Sarad

28 11

Private

Dry

0.0869

Jaywant Nana Bhoye,
Parasharam Nana
Bhoye, Rajubai Gopal
Gaikwad, Shantabai
Dashrath Bhoye,
Ramesh Laxman Bhoye,
Bhaskar Laxman Bhoye,
Balu Laxman Bhoye,
Ashok Laxman Bhoye,
Tukaram Laxman
Bhoye, Keshav Hari
Bhoye, Baby Chandar
Gangurde, Hirabai
Eknath Wagh, Kashibai
Laxman Gavit, Hirabai
Daulat Bhoye, Kisan
Gulji Bhoye, Mohana
Devram Bagul, Pandit
Daulat Bhoye, Lilabai
Devram Bagul, Vimalbai
Pandurang Sable,
Yashodha Devram
Gaikwad, Bhagibai
Ananda Chavan,
Kashinath Soma Bhoye,
Anjanabai Chintaman
Jadhav, Sitabai Soma
Bhoye, Chintaman
Yewaji Chavan, Vishnu
Yewaji Chavan, Uttam
Yewaji Chavan,
Radhabai Madhukar
Khotre, Lalita Subhash
Bahiram, Bhagyashree
Kalu Gaikwad, Dinkar
Tulshiram Thakare,
Dilip Tulshiram
Thakare, Chhabibai
Bhaurao Deshmukh,
Taibai Baburao Sable,
Sunanda Popat Pawar,
Other Rights- Kamalabai
Parshram Kawar

29 323

Private

Dry

0.03

Laxman Shivram Bhoye,

A.P.K. Mother Sitabai

Shivram, Shankar

Yashwant Bhoye, A.P.K.
Mother Bhimabai
Yashwant Bhoye,

Sambhaji Kashiram

Bhoye.

Village: Ghagbari

30 160

Private

Dry

0.0047

Mohanabai Bhagwan
Gangurde, Nandabai
Lahanu Gangurde

Village: Sanjay nagar

31 26

Private

Dry

0.04

Tarachand Yashwanta
Gaikwad, Other
Rights - Janabai

Pundalik Chaudhary.
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32

28

Private

Dry

0.23

Surekha Dattu Jopale,
Ganesh Daulat Gavit,
Janabai Dnyaneshwar
Gavit, Tulsa Motilal
Mabhale, Dhanraj
Dnyaneshwar Gavit,
Nivrutti Dnyaneshwar
Gavit, Yashodabai
Murlidhar
Jopale,Yogesh
Dnyaneshwar Gavit,
Avadibai Daulat
Gavit, Sadashiv Rama
Gavit, Sunanda
Motiram Pawar,
Kashinath Tukaram
Gavit, Dinkar
Namdev Gavit,
Pramila Deshiram
Gavit, Bhaskar
Namdev Gavit,
Motiram Tukaram
Gavit, Yashoda Sunil
Bagul, Shantibai
Tukaram Gavit,
Pandurang Tukaram
Gavit, Gangabai
Ananda Gavit,
Govinda Ananda
Gavit, Mohan Ananda
Gavit, Bhautika
Mohan Sapate, Vanita
Dilip Sapate; Other
Rights — Jayaram Daji
Gavit, Ananda Daji
Gavit, Uttam Daji
Gavit, Phula Daji
Gavit, Gangaram Daji
Gavit, Savitra Amruta
Raut, Dhavali
Namdev Bhoye,
Laxman Chimna
Gavit, Rama Chimna
Gavit, Ramabai
Devram Pawar,
Shevanti Shivram
Pawar, Bhima Ananda
Bagul, Amruta Daji
Gavit, Mani Chimna
Gaikwad, Gangaram
Chintaman Gavit,
Dhavalu Chintaman
Gavit, Tulsabai
Pandharinath Zirwal,
Dattu Chintaman
Gavit, Dada
Chintaman Gavit,
Ramnath Chintaman
Gavit, Reshmabai
Chintaman Gavit.
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33

29

Private

Dry

0.01

Avadibai Daulat
Gavit, Ganesh Daulat
Gavit, Janabai
Dnyaneshwar Gavit,
Tulsa Motilal Mahale,
Dhanraj Dnyaneshwar
Gavit, Nivrutti
Dnyaneshwar Gavit,
Yashodabai Murlidhar
Jopale, Yogesh
Dnyaneshwar Gavit,
Sadashiv Rama Gavit,
Surekha Dattu Jopale,
Sunanda Motiram
Pawar, Kashinath
Tukaram Gavit,
Pandurang Tukaram
Gavit, Pramila
Deshiram Gavit,
Bhaskar Namdev
Gavit, Motiram
Tukaram Gavit,
Yashoda Sunil Bagul,
Shantibai Tukaram
Gavit, Dinkar
Namdev Gavit,
Gangabai Ananda
Gavit, Govinda
Ananda Gavit, Mohan
Ananda Gavit,
Bhautika Mohan
Sapate, Vanita Dilip
Sapate; Other Rights
Holders — Gangaram
Chintaman Gavit,
Dhavalu Chintaman
Gavit, Tulsabai
Pandharinath Zirwal,
Dattu Chintaman
Gavit, Dada
Chintaman Gavit,
Ramnath Chintaman
Gavit, Reshmabai
Chintaman Gavit,
Jayaram Daji Gavit,
Ananda Daji Gavit,
Uttam Daji Gavit,
Krishna Daji Gavit,
Amruta Daji Gavit,
Gangaram Daji Gavit,
Savita Amruta Raut,
Dhavali Namdev
Bhoye, Laxman
Chimna Gavit, Rama
Chimna Gavit,
Ramabai Devram
Pawar, Thavata
Shivram Pawar, Bhagi
Chimna Gaikwad,
Bhima Ananda Bagul.
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34 37 Private Dry 0.202 Uttam Daji Gavit,
Ananda Daji Gavit,
Jayaram Daji Gavit,

Phula Daji Gavit,
Amruta Daji Gavit,

Gangaram Daji Gavit,

Dhavlu Chintaman
Gavit, Ramnath
Chintaman Gavit,
Dattu Chintaman
Gavit, Gangaram
Chintaman Gavit,
Dada Chintaman
Gavit, Tulsa
Pandharinath Jhirwal,
Reshma Vasant
Bagul, Other Rights-
Aa.Se.S.Vani
So.Dindori, Ghagbari
Aa. So.

35 40 Private Dry 0.01 Vishnu Hiraji
Chaudhary,
Changunabai M.
Hiraji Chaudhary,
Yamunabai
Muralidhar
Suryavanshi, Kalabai
Kashinath Gaikwad,
Pandurang Raoji
Chaudhary, Parvtabai
Raoji Chaudhary,
Suman Somnath
Chaudhary, Suchita
Somnath Chaudhary,
Jayesh Somnath
Chaudhary, Yadav
Ganga Chaudhary,
Govinda Ganga
Chaudhary, Motiram
Ganga Chaudhary,
Gangubai Namdev
Gawli, Kashiram
Dhanji Chaudhary,
Other Rights - Jaibai
Kalu Thackeray,
Hausabai Chimana
Pawar, Ghagbari
Aadi.Vi.Sah.So.

Total I 3.7839 || |
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